Harow WA

HIGH COURT OF ANDHRA PRADESH

THE HONOURABLE SRI JUSTICE
THE HONOURABLE SRI JUSTICE

(To be heard from 28th day of April to 01st day of May 2020)

S.No. Case Number Petitioner Adv Respondent Adv District/Case Remarks
LIST -2

FINAL HEARING

1 FCA/172/2005 K V SUBRAHMANYA K SARVA BHOUMA  VISAKHAPATNAM
FCA/82/2008 NARUSU RAO

wt2 FCA/82/2008 K V SUBRAHMANYA K SARVA BHOUMA  VISAKHAPATNAM
IA 1/2007(FCAMP NARUSU RAO
152/2007)

3 FCA/11/2006 K RAMAMOHAN CHITTOOR
FCA/89/2006 A KRANTI KUMAR P GANGA RAMI CHITTOOR
FCA/90/2006 REDDY REDDY
FCA/158/2016

wt5 FCA/90/2006 A KRANTI KUMAR P GANGA RAMI CHITTOOR

REDDY REDDY
wt6 FCA/158/2016 KEERTHI KIRAN KOTA P GANGA RAMI CHITTOOR
REDDY
FCA/123/2006 P VENKAT REDDY KURNOOL
FCA/128/2006 KARRI MURALI O MANOHER REDDY KURNOOL
KRISHNA
9 FCA/148/2006 NARESH Y V KISHORE KRISHNA
BYRAPANENI

10  FCA/101/2007 DV NIMMAGADDA VISAKHAPATNAM
IA 1/2007(FCAMP SITARAMAMURTHY SATYANARAYANA
226/2007)

11 FCA/105/2007 VVENKATARAMANA Y SUDHAKAR VISAKHAPATNAM

12 FCA/135/2007 T S RAYALU D MADHAVA RAO KRISHNA
IA 1/2007(FCAMP
303/2007)

13 FCA/148/2007 TADDI NAGESWARA N JAYASURYA VISAKHAPATNAM
FCA/97/2008 RAO
FCA/98/2008

wt1l4 FCA/97/2008 TADDI NAGESWARA N JAYASURYA VISAKHAPATNAM
IA 1/2007(FCAMP RAO
336/2007)

wt15 FCA/98/2008 TADDI NAGESWARA N JAYASURYA VISAKHAPATNAM
IA 1/2007(FCAMP RAO

334/2007)
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FCA/14/2008

FCA/33/2008
IA 1/2012(FCAMP
13170/2012)

FCA/47/2008

IA 1/2008(FCAMP
116/2008)

IA 3/2008(FCAMP
118/2008)

FCA/52/2008
FCA/55/2008

CRLA/878/2016
CRLA/880/2016
CRLA/912/2016

CRLA/880/2016

CRLA/912/2016

CRLA/66/2016

CRLA/473/2016
IA 1/2019
IA 1/2020
IA 2/2019

CRLA/607/2016
IA 1/2019

CRLA/699/2016

CRLA/727/2016
IA 1/2020

CRLA/764/2016
1A 1/2020

CRLA/894/2016
IA 1/2020
IA 2/2019

CRLA/1301/2016

CRLA/474/2018
IA 1/2018
IA 1/2020

P SRIDHAR REDDY

RAJANIKANTH JWALA

P VIJAYA KUMARI

T S ANAND
T S ANAND
A PRABHAKAR RAO

A PRABHAKAR RAO

B VASANTHA
LAKSHMI
A PRABHAKAR RAO

S M SUBHAN

A GAYATRI REDDY

Dr CHALLA
SRINIVASA REDDY
VIKAS JOSHI

T NAGARJUNA REDDY
Y SUDHAKAR

NASEEB AFSHAN

YADDALA DURGA RAO

D KODANDARAMI
REDDY

POPURI LAKSHMI
PRIYANVITA

M BHASKARA
LAKSHMI

K UDAYA SRI

N (P) ANJANA DEVI
SATYANARAYANA

B M PATRO
B M PATRO

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)
LEGAL AID

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

VISAKHAPATNAM

KRISHNA

VISAKHAPATNAM

VISAKHAPATNAM

VISAKHAPATNAM

EAST GODAVARI

EAST GODAVARI

EAST GODAVARI

GUNTUR

ANANTAPUR

GUNTUR

EAST GODAVARI

KURNOOL

EAST GODAVARI

KRISHNA

GUNTUR

CHITTOOR

2/2



Farag WA

HIGH COURT OF ANDHRA PRADESH

THE HONOURABLE SRI JUSTICE

(To be heard from 28th day of April to 01st day of May 2020)

S.No. Case Number

Petitioner Adv

Respondent Adv District/Case Remarks

FINAL HEARING

1

CMA/1934/2004

CMA/3054/2004

MACMA/1140/2005
IA
1/2017(MACMAMP
4051/2017)

IA
4/2017(MACMAMP
4054/2017)

IA
2/2017(MACMAMP
4052/2017)

IA
3/2017(MACMAMP
4053/2017)

IA
5/2017(MACMAMP
4055/2017)

IA
6/2017(MACMAMP
21948/2017)

MACMA/1518/2005
IA
1/2015(MACMAMP
3919/2015)

IA
2/2015(MACMAMP
30288/2015)

LIST- 2

S

SREERAMACHANDRA
MURTHY

VV N NARASIMHAM

RAVI SHANKAR
JANDHYALA

S AGASTYA SHARMA

G RAMA GOPAL VISAKHAPATNAM

NIMMAGADDA PRAKASAM
SATYANARAYANA

DR K MANMADHA RAO

K RATHANGA PANI
REDDY

JYOTHI ESWAR
GOGINENI

KURNOOL

CHITTOOR
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wt9
wtl0

11

12

13

14

15
16

17

18

19

MACMA/1704/2005
IA
2/2017(MACMAMP
5014/2017)

IA
1/2017(MACMAMP
5013/2017)

IA
3/2017(MACMAMP
5015/2017)

MACMA/2479/2005

MACMA/2954/2005

MACMA/2963/2005
CMA/1767/2004
CMA/2918/2004

CMA/1767/2004

CMA/2918/2004
IA 1/2004(CMAMP
13217/2004)

MACMA/69/2006
IA
2/2016(MACMAMP
41706/2016)

MACMA/102/2006

MACMA/125/2006

MACMA/218/2006
MACMA/300/2007
MACMA/1957/2006

MACMA/228/2006
MACMA/309/2006

MACMA/310/2006
IA
1/2006(MACMAMP
542/2006)

MACMA/315/2006
IA
1/2017(MACMAMP
3279/2017)

IA
2/2017(MACMAMP
3280/2017)

MACMA/361/2006
MACMA/1617/2011

A MADHAVA RAO

S AGASTYA SHARMA

N SIVA REDDY

P RAMAKRISHNA
REDDY

PUSHPINDER KAUR

HARINATH REDDY
SOMA

I MAAMU VANI

N MOHAN KRISHNA

KL N RAO

S AGASTYA SHARMA

B DEVADAS
M/S'INDUS LAW FIRM

T S RAYALU

D KODANDARAMI
REDDY

I MAAMU VANI

B DEVANAND

JJANAKIRAMI REDDY

N V S RAMANA RAO
NARASIMHA RAO
GUDISEVA

B DEVANAND

PUSHPINDER KAUR

M R K CHAKRAVARTHY

KALPANA EKBOTE

PUSHPINDER KAUR

VENKATESWARLU
SANISETTY

A JAYA SANKARA
REDDY

NAGUMANTRI
NAGESWARA RAO
T RAMULU

KAKARA VENKATA
RAO

KRISHNA

R2 R3 UNSERVED,MP NO
5014/2017 RR 1, 2 NOT
NECESSARY PARTY VIDE
C.T R 3 NOTICE SENT NOT
YET RETURNED

KURNOOL
RR 1 to 6 app. R 7 served.

EAST GODAVARI

EAST GODAVARI

EAST GODAVARI

EAST GODAVARI

KURNOOL

EAST GODAVARI

EAST GODAVARI

ANANTAPUR

M R K CHAKRAVARTHY CHITTOOR

C V RAJEEVA REDDY
G S PRAKASH RAO

GUDI SRINIVASU
M BHASKARA
LAKSHMI

GUNTUR

RAMACHANDRAREDDY CHITTOOR

GADI

V ESWARAIAH
CHOWDARY

R2 UNSERVED,MP 3280
/2017 RR 1, 2 NOTICE SENT
MP 3279/2017RR 1, 2
NOTICE SENT

CHITTOOR
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wt20 MACMA/1617/2011

21
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23

24

25

26
27

28

29

30

MACMA/378/2006
MACMA/383/2006

MACMA/477/2006

MACMA/478/2006

MACMA/481/2006

MACMA/483/2006
MACMA/510/2006

MACMA/520/2006

MACMA/526/2006

MACMA/527/2006

P VINAYAKA SWAMY

V SUDHAKAR REDDY
KOTA SUBBA RAO

G RAMA MOHAN
REDDY

G RAMA MOHAN
REDDY

ARAVAILA RAMA RAO

D BHASKAR YADAV
N SUBBA RAO

N SUBBA RAO

N V ANANTHA
KRISHNA

N SUBBA RAO

P HARINATH GUPTA
V ESWARAIAH
CHOWDARY

P GOVIND REDDY

T RAMULU

NUTHALAPATI
KRISHNA MURTHY

S AV RATNAM
MEHERCHAND NORI

S AV RATNAM
MEHERCHAND NORI

MANOHAR REDDY
MALLASANI

N MOHAN KRISHNA
B VENKATARATNAM

NAGUMANTRI
NAGESWARA RAO
T RAMULU

R K SURI
MUTEVI
MURALIKRISHNA

B G UMA DEVI

CHITTOOR

CHITTOOR
PRAKASAM

ANANTAPUR

ANANTAPUR

SRIKAKULAM

ANANTAPUR
GUNTUR

GUNTUR

EAST GODAVARI

GUNTUR
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THE HONOURABLE SRI JUSTICE

Harow WA

HIGH COURT OF ANDHRA PRADESH

(To be heard from 28th day of April to 01st day of May 2020)

S.No. Case Number Petitioner Adv Respondent Adv District/Case Remarks
LIST-2
FINAL HEARING
1 CRLA/588/2006 M VENKATA S M SUBHANI (SC ~ SPS NELLORE
NARAYANA FOR ACB AND SPL
PP)
2 CRLA/684/2006 BADETI VENKATA S M SUBHANI (SC KURNOOL
RATHNAM FOR ACB AND SPL
PP)
3 CRLA/1152/2006 B ADINARAYANA RAO  GHANI A MUSA (SC - HYDERABAD
FOR ACB SPL PP)
wt4d CRLA/1070/2006 BADETI VENKATA GHANI A MUSA (SC * HYDERABAD
RATHNAM FOR ACB SPL PP)
5 CRLA/1407/2006 NASEEB AFSHAN S M SUBHANTI (SC ANANTAPUR
FOR'ACB AND SPL
PP)
6 CRLA/1461/2006 D SANGEETHA REDDY GHANI A MUSA (SC ANANTAPUR
FOR ACB SPL PP)
7 CRLA/1654/2006 P V KRISHNAIAH MANCHIKALA KRISHNA
RENUKA (SC FOR
ACB ANDHRA)
8 CRLA/1714/2006 K SURESH REDDY V RAVI KIRAN ANANTAPUR

IA 1/2006(CRLAMP
2137/2006)

IA 1/2016(CRLAMP
1845/2016)

IA 1/2015(CRLAMP
131/2015)

9 CRLA/3/2007

10 CRLA/36/2007

11 CRLA/75/2007

CRLA/162/2007

wtl2 CRLA/162/2007

M VENKATA
NARAYANA

M/S INDUS LAW FIRM

A HARIPRASAD
REDDY

M N NARASIMHA
REDDY

RAO(SC SPL PP FOR
TG ACB)

S M SUBHANI (SC
FOR ACB AND SPL
PP)

S M SUBHANI (SC
FOR ACB AND SPL
PP)

UDAYA BHASKARA
RAO(SC FOR ACB
SPL PP)

UDAYA BHASKARA
RAO(SC FOR ACB
SPL PP)

SPS NELLORE

KRISHNA

KRISHNA

KRISHNA
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28

29

CRLA/142/2007

CRLA/254/2007

CRLA/296/2007

CRLA/308/2007

CRLA/420/2007

CRLA/439/2007

CRLA/475/2007

CRLA/908/2007

CRLA/959/2007

CRLA/1020/2007

CRLA/1039/2007

CRLA/1077/2007

CRLA/1463/2007

CRLA/1463/2007

CRLA/1164/2007

CRLA/1176/2007

CRLA/1189/2007

CRLA/1298/2007

SIVARAJU SRINIVAS

A HARIPRASAD
REDDY

AMBADIPUDI
SATYANARAYANA

N PAVAN KUMAR

A HARIPRASAD
REDDY

A HARIPRASAD
REDDY

C SHARAN REDDY

MASTHAN NAIDU
CHERUKURI

VENKATESWARA RAO
DITTAKAVI

DODDALA
YATHINDRA DEV

O KAILASHNATH
REDDY

BADETI VENKATA
RATHNAM

MANCHIKALA
RENUKA (SC FOR ACB
ANDHRA)

MASTHAN NAIDU
CHERUKURI

A HARIPRASAD
REDDY

M VENKATA
NARAYANA

A HARIPRASAD
REDDY

MANCHIKALA
RENUKA (SC FOR
ACB ANDHRA)

S M SUBHANI (SC
FOR ACB AND SPL
PP)

S M SUBHANI (SC
FOR ACB AND SPL
PP)

UDAYA BHASKARA
RAO(SC FOR ACB
SPL PP)

MANCHIKALA
RENUKA (SC FOR
ACB ANDHRA)

S M SUBHANI (SC
FOR ACB AND SPL
PP)

S M SUBHANI (SC
FOR ACB AND SPL
PP)

S M SUBHANI (SC
FOR ACB‘AND SPL
PP)

S M SUBHANI (SC
FOR ACB AND SPL
PP)

S M SUBHANI (SC
FOR ACB AND SPL
PP)

MANCHIKALA
RENUKA (SC FOR
ACB ANDHRA)

MANCHIKALA
RENUKA (SC FOR
ACB ANDHRA)

M DEVENDER

S M SUBHANI (SC
FOR ACB AND SPL
PP)

UDAYA BHASKARA
RAO(SC FOR ACB
SPL PP)

S M SUBHANI (SC
FOR ACB AND SPL
PP)

S M SUBHANI (SC
FOR ACB AND SPL
PP)

KRISHNA

SPS NELLORE

KRISHNA

KRISHNA

KRISHNA

SPS NELLORE

SPS NELLORE

ANANTAPUR

KURNOOL

SPS NELLORE

KRISHNA

KRISHNA

KRISHNA

KRISHNA

SPS NELLORE

SPS NELLORE

KRISHNA
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30 CRLA/1318/2007 D SANGEETHA REDDY S M SUBHANI (SC SPS NELLORE
FOR ACB AND SPL
PP)

31 CRLA/1374/2007 V R MACHAVARAM K SURENDER ( SPL P VISAKHAPATNAM

P FOR CBI)
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